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IN THE CSMTRAL .-iDMINISTaATlVS TRIBUN^U.

• PHMaip.C -BENCH N£ V/ EELHI

OA. No .1281/1983

New Etelhi dated the i5th Feb-1994

Smt. Son i Malhotra,
A-17, 3 al de V P ark, ne ar
P arv^an a- Ho ad, Ih i-110051

1

'^plic ant

(None for the applicant )•

Versus

•1. Union of India through its Secretary
Ministry of Information S. Broadcasting ,
Lok I^yak Bhawan, New Qelhi

2» Directorate Genei^i
All India Radio, Civil Construction Wing,
Govt.of india, New Dslhi

(l^one'for the raspondents )
[

ORLSRCORrtL;

... Rs spondents

(Hon'ble Sh.N.'\/. Krishnan, Vice C.hairman(A)

. None for the applicant, though this case hasbeen

called out twice None for the responctents either, notice

that nonQ h.as been appearing for the ^plicait since a long

time now. Further t̂his •c ase is listed at si .No .6 today, in

the cause list vath note that the first 10 c-ases are posted

pe-rremptorily for final he ^^ring , As ncs^e is present pn behalf

of the ^plicant,/We dismissed this m.atter^ in default.

w;, ••
,(GoV>Roy)
Member( J)

sk

N .V.Krishnan)

Vic e Ch airm an (A)


